WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 01.05.2017 TO 05.05.2017

S/NO.

APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS
FINAL ORDER
I E/50059/2014 FO/52673/2017 03/04/2017 01/05/2017
2-3. E/1538-1539/2012 | FO/52699-52700/2017 10/042017 01/05/2017
IN E/C0O/2754-
55/2012
4-6. E/58188-58189, FO/52746-52748/2017 | 11/04/2017 01/05/2017
58222/2013
1. -| E/6296/2004 FO/52754/2017 11/04/2017 01/05/2017
8. E/55769/2013 FO/52756/2017 11/04/2017 01/05/2017
9-12. | E/3577-3580/2010 | FO/52758-52761/2017 | 1 1/04/2017 01/05/2017
13. E/52213/2014 FO/52762/2017 11/04/2017 01/05/2017
14. E/3131/2006 FO/52763/2017 10/04/2017 01/05/2017
15. E/1318/2012 FO/52764/2017 10/04/2017 01/05/2017
16-17. | E1063-1064/2012 | FO/52765-52766/2017 10/04/2017 01/05/2017
18. E/58101/2013 FO/52767/2017 10/04/2017 01/05/2017
19, E/55414/2013 FO/52768/2017 10/04/2017 01/05/2017
20. E/55348/2013IN | FO/52769/2017 10/04/2017 01/05/2017
E/CO/57106/2013
21. E/3110/2009 FO/52770/2017 10/04/2017 01/05/2G17
s E/3492/2010 FO/52773/2017 11/04/2017 01/05/2017
2. E/2253/2011 FO/52774/2017 11/04/2017 01/05/2017
24. E/52444/2015 FO/52775/2017 12/04/2017 01/05/2017
25-39. | E/1565,1576- FO/52783-52797/2017 | 12/04/2017 01/05/2017
1578,1660- ‘
1667,1680/2008 &
E/84-85/2009
40-41. | E/53591- FO/52835-52836/2017 | 13/04/2017 01/05/2017
53592/2014 .
42. E/58577/2013 FO/52837/2017 13/04/2017 01/05/2017
43. E/56645/2013 FO/52838/2017 | 13/04/2017 01/05/2047
44. E/1541/2012 IN FO/52839/2017 13/04/2017 01/05/2017
E/C0O/3180/2012
45. E/2789/2012 FO/52850/2017 13/04/2017 01/05/2017
46. E/53804/2014 FO/52865/2017 13/04/2017 01/05/2017
47. E/52990/2014 FO/52855/2017 17/04/2017 05/05/2017
48. E/52393/2014 FO/52856/2017 17/0472017 05/05/2017




49, E/CO/50714/2014 | FO/52857/2017 17/04/2017 05/05/2017
IN E/60055/2013 s

50-51. | E/3714/2010 & FO/52873-52874/2017 | 17/04/2017 05/05/2017
E/30/2011

52-53. | E/2175/2008 & FO/52877-52878/2017 | 17/04/2017 05/05/2017
E/2226/2008

54. E/53732/2014 FO/52881/2017 17/04/2017 05/05/2017

55-56. | E/1543, & FO/52882-52883/2017 | 17/04/2017 05/05/2017
1742/2012 ’

Y E/56168/2013 FO/52884/2017 17/04/2017 05/05/2017

58. E/53158/2016 FO/52885/2017 17/04/2017 05/05/2017

59. E/52088/2014 FO/52889/2017 17/04/2017 05/05/2017

60-61. | E/2043 & FO/52890-52891/2017 | 18/04/2017 05/05/2017
2349/2007

62. E/1570/2010 FO/52893/2017 18/04/2017 05/05/2017

63. E/50298/2014 FO/52894/2017 18/04/2017 05/05/2017

64. E/50929/2014 FO/52895/2017 18/04/2017 05/05/2017

65. E/3027/2009 FO/52896/2017 18/04/2017 05/05/2017

66. E/50785/2014 FO/52897/2017 18/04/2017 05/05/2017

67. E/4016/2010 FO/52898/2017 18/04/2017 05/05/2017

68. E/C0O/204/2009 FO/52901/2017 17/04/2017 05/05/2017
IN E/1708/2009

69. E/3008/2011 FO/52903/2017 17/04/2017 05/05/2017

70. E/53979/2014 FO/52904/2017 | 18/0472017 05/05/2017 1

71-72. | E/54187 & FO/52906-52907/2017 | 19/04/2017 05/05/2017
54520/2014

73-76. | E/1743-1746/2010 | FO/5291 1-52914/2017 | 19/04/2017 05/05/2017

11. E/51953/2014 FO/52915/2017 19/04/2017 05/05/2017

78. E/153/2010 FO/52916/2017 19/04/2017 05/05/2017

79. E/4055/2010 FO/52917/2017 19/04/2017 05/05/2017

80. E/2192/2010 FO/52918/2017 19/04/2017 05/05/2017

1.O. ORDER
1. E/3111/2007 1.0./38/2017 12/04/2017 01/05/2017
'/LCQ‘Q/___Q—-——
Asstt. Registrar
Excise Branch-DB
V.S.

Kind Attention:- Now all judicial orders are being suomoto disclosed on CESTAT

website as soon as after signature of the Hon
facility of the public at large. Thus all th
application movers may upload these orders

’ble Benches on the same day for the
¢ public ‘including parties and RTI

from there for their use.




